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Compliance Affidavit of the Respondent no. 4. Pollution 
Control Board, Assam, pursuant to the order dated 
04.04.2025 passed by this Hon'ble Tribunal 
Copy of the minutes of the meeting held on 10.07.2024 
annexed as Annexure A 

Copy of the minutes of the meeting held on 05.08.2024 
annexed as Annexure B 
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Copy of the minutes of the meeting held on 22.08.2024 
annexed as Annexure C 

Copy of the minutes of the meeting held on 12.09.2024 
annexed as Annexure D 

Copy of the consent condition is annexed as Annexure E 

Copy of the Paper cutting of the *The Assam Tribune" & 
"Amar Axom" are annexed as Annexure F 

Copy of Inspection Report dated 21/05/2025 along with the 
photographic evident is annexed as Annexure G 
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